
Faridabad Industries Association Appellant(s)

Haryana Electricity Regulatory Commission & Ors.
- Respondent(s)

APPELLATE TRIBUNAL FOR ELECTRICITY,NEW DELHI

Cause List for Wednesday the 2nd September 2026

Electricity Bench

COURT-I

(This causelist shall be taken up at the end of matters listed at 10.30 AM or at 02:15
PM, whichever is earlier)

(Note: Learned counsel for the parties to coordinate with the Registry well in
advance, atleast two days before the next date of hearing, to ensure that the soft

copies - OCR searchable mode and saved as a PDF document - of all the documents
which they would be referring during the hearing before the Hon’ble Bench shall be
filed with the Registry so that they are available in one-drive folder to the Hon’ble

Bench. Failing to comply with the above will result in not listing of the matter till such
time the above order is complied with)

(Updated List of Finals has been uploaded in the website under the "Notification
tab".)

(HEARING THROUGH PHYSICAL/HYBRID MODE)

(Link for Video Conferencing for Hybrid Hearing through Cisco Webexis)

( https://bit.ly/Court-1)

(Note: Display Name of the Advocate joining through video conferencing shall be
properly set by the participant with prefix of Item No. of the case followed by exact
and actual name of the Ld. Advocate, so that the Court Master knows before hand

whom to be admitted in the particular matter. If a counsel is appearing in more than
one matter, Item Numbers of all such matters shall be prefixed.)

(Note: Advocates/parties are advised to go through the SOP/Guidelines for Hybrid
hearing available on APTEL website before joining through video conferencing and

are required to adhere to the same)

(Young Professional - IT: Mr. Saurabh - M.No. +91 7838455111, IT Assistant: Mr. Dhruv
- M.No.+91 9717973312)

CORAM: HON'BLE MS. SEEMA GUPTA, Technical Member (Electricity)
HON'BLE MR. VIRENDER BHAT, Judicial Member

S.No. Case No. Party Name Name of Counsel For
Appellant/Respondent(Mr./Mrs.)

FOR FURTHER HEARING (SHORT MATTER)
1. APL-465/2022

(Service
complete)

(DoF -
16.04.2021)

Versus

Vishal Sharma, for App.1

Samir Malik for Res.2,
Sahil Sood for Res.2,
Nikita Choukse for Res.2,

https://bit.ly/Court-1


Neyveli Uttar Pradesh Power Limited Appellant(s)

Ghatampur Transmission Limited & Ors.
- Respondent(s)

1.1 APL-466/2022

(Service
complete)

Faridabad Industries Association
Appelant(s)

Versus
Haryana Electricity Regulatory Commission & Ors.

Respondent(s)

Vishal Sharma

Shlok Chandra for Res.1,
Samir Malik for Res.2,
Sahil Sood for Res.2,
Nikita Choukse for Res.2,

2. APL-293/2021

(Service
complete)

(DoF -
27.08.2021)

Versus

Anand K. Ganesan, Swapna Seshadri,
Ritu Apurva, Amal Nair, Ashabari Basu
Thakur, Archita Kashyap for App.1.

Sourav Roy for Res.1
Kaushal Sharma for Res.1,
Prabudh Singh for Res.1,
Shankh Sengupta for Res.2, Res.3,
Res.4, Res.5, Res.6,
Abhishek Kumar for Res.2, Res.3,
Res.4, Res.5, Res.6,
Nived Veerapaneni for Res.2, Res.3,
Res.4, Res.5, Res.6,
Karan Arora for Res.2, Res.3, Res.4,
Res.5, Res.6,
Shubham Mudgil for Res.2, Res.3,
Res.4, Res.5, Res.6,
Kartikeya Yadav for Res.2, Res.3,
Res.4, Res.5, Res.6,
Sujoy Sur for Res.2, Res.3, Res.4,
Res.5, Res.6,
Vedant Kumar for Res.2, Res.3, Res.4,
Res.5, Res.6,
Altaf Mansoor for Res.7,

2.1 APL-333/2021

(Service
complete)

Uttar Pradesh Power Transmission Corporation
Limited

Appelant(s)

Versus
Ghatampur Transmission Limited & Ors.

Respondent(s)

Altaf MansoorSunil Kumar Rai for
App.1,

Sourav Roy for Res.1,
Kaushal Sharma for Res.1,
Prabudh Singh for Res.1,
Shankh Sengupta for Res.2, Res.3,
Res.4, Res.5, Res.6, Res.7,
Abhishek Kumar for Res.2, Res.3,
Res.4, Res.5, Res.6,
Nived Veerapaneni for Res.2, Res.3,
Res.4, Res.5, Res.6,
Karan Arora for Res.2, Res.3, Res.4,
Res.5, Res.6,
Shubham Mudgil for Res.2, Res.3,
Res.4, Res.5, Res.6,
Kartikeya Yadav for Res.2, Res.3,
Res.4, Res.5, Res.6,
Sujoy Sur for Res.2, Res.3, Res.4,
Res.5, Res.6,
Vedant Kumar for Res.2, Res.3, Res.4,
Res.5, Res.6,
Anand K. Ganesan for Res.7,
Swapna Seshadri for Res.7,
Ritu Apurva for Res.7,
Amal Nair for Res.7,
Ashabari Basu Thakur for Res.7,
Archita Kashyap for Res.7,

2.2 APL-434/2022

&

IA-1461/2021
(For directions)

Ghatampur Transmission Limited
Appelant(s)

Versus
Uttar Pradesh Electricity Regulatory Commission
& Ors.

Respondent(s)

Sourav RoyPrabudh Singh for App.1,
Kaushal Sharma for App.1,

Shankh Sengupta for Res.2, Res.3,
Res.4, Res.5, Res.8,
Abhishek Kumar for Res.2, Res.3,



M/s. Rosa Power Supply Company Ltd.
Appellant(s)

Uttar Pradesh Electricity Regulatory Commission
& Ors.

- Respondent(s)

Bihar State Power Transmission Company Limited
Appellant(s)

Bihar Electricity Regulatory Commission
- Respondent(s)

Bangalore Electricity Supply Company Ltd
Appellant(s)

(Service
complete)

Res.4, Res.5, Res.8,
Nived Veerapaneni for Res.2, Res.3,
Res.4, Res.5, Res.8,
Karan Arora for Res.2, Res.3, Res.4,
Res.5, Res.8,
Shubham Mudgil for Res.2, Res.3,
Res.4, Res.5, Res.8,
Kartikeya Yadav for Res.2, Res.3,
Res.4, Res.5, Res.8,
Sujoy Sur for Res.2, Res.3, Res.4,
Res.5, Res.8,
Vedant Kumar for Res.2, Res.3, Res.4,
Res.5, Res.8,
Anand K. Ganesan for Res.6,
Swapna Seshadri for Res.6,
Ritu Apurva for Res.6,
Amal Nair for Res.6,
Ashabari Basu Thakur for Res.6,
Archita Kashyap for Res.6,
Altaf Mansoor for Res.7,
Sunil Kumar Rai for Res.7,

FOR HEARING (SHORT MATTERS)
3. APL-278/2018

&

IA-1386/2018
(For interim relief)

IA-1213/2025
(For Urgent Listing)
(R-2)

IA-1277/2025
(For vacation of stay)
(R-2)

IA-270/2026
(For filing additional
document) (R-2)

IA-1086/2026
(For bringing on
record)

(Service
complete)

(DoF - 28-09-
2018)

Versus

Varun Singh, Shri Venkatesh, Nishtha
Kumar, Sandeep Rajpurohit, Somesh
Srivastava, Vikas Maini, Samarth
Kashyap for App.1.

C.K. Rai for Res.1
Nitish Gupta for Res.2,
Hemant Sahai for Res.2,
Puja Priyadarshini for Res.2,
Apoorva Misra for Res.2,
Shryeshth Ramesh Sharma for Res.2,
Molshree Bhatnagar for Res.2,
Amrita Narayan for Res.2,
Nived Veerapaneni for Res.2,
Himangini Mehta for Res.2,
Ranjitha Ramachandran for Res.3,
Anushree Bardhan for Res.3,
Shubham Arya for Res.3,
Arvind Kumar Dubey for Res.3,

4. APL-383/2019

(Service
complete)

(DoF - 12-02-
2019)

Versus

Sunil Kumar Jha, for App.1

Ravi Kishore for Res.1
Ravi Kishore for Res.1,

5. APL-322/2023

Versus

Shahbaaz Husain, Fahad Khan for
App.1.



Cambria Solar Private Limited & Anr.
- Respondent(s)

Uttar Pradesh Power Transmission Corporation
Limited

Appellant(s)

Uttar Pradesh Electricity Regulatory Commission
- Respondent(s)

Jsons Foundry Private Limited Appellant(s)

Maharashtra Electricity Regulatory Commission &
Ors.

- Respondent(s)

Gujarat Urja Vikas Nigam Limited Appellant(s)

Central Electricity Regulatory Commission & Ors.
- Respondent(s)

(Service
complete)

(DoF - 22-02-
2022)

Prerna Priyadarshini for Res.1,
Priyashree Sharma Ph for Res.1,
Syed Faraz Alam for Res.1,

6. APL-183/2023

(Service
complete)

(DoF - 30-05-
2022)

Versus

Shankh Sengupta, Abhishek Kumar,
Nived Veerapaneni, Karan Arora,
Shubham Mudgil, Kartikeya Yadav,
Sujoy Sur, Vedant Kumar for App.1.

C.K. Rai for Res.1,
Sumit Panwar for Res.1,

7. APL-391/2022

(Service
complete)

(DoF - 30-09-
2022)

Versus

Dipali Sheth, Keyur Talsania, Shubham
Mehta, Mitali Shahane for App.1.

Arijit Maitra for Res.1,
Shashwat Kumar for Res.2,
Rahul Chouhan for Res.2,
Harshit Gupta for Res.2,
Mukut Choudhary for Res.2,
Kajal Kakani for Res.2,
Chaitanya Ahuja for Res.2,

7.1 APL-406/2022

(Court notice
returned for R-3 -
Insufficient
address)

(Affidavit of
service filed)

Western Precicast Private Limited
Appelant(s)

Versus
Maharashtra Electricity Regulatory Commission &
Ors.

Respondent(s)

Dipali ShethKeyur Talsania for App.1,
Shubham Mehta for App.1,
Mitali Shahane for App.1,

Shlok Chandra for Res.1,
Samir Malik for Res.2,
Nikita Choukse for Res.2,
Rahul Sinha for Res.2,
Akash Lamba for Res.2,
Ekssha Kashyap for Res.2,

8. APL-92/2023

(Fresh court
notice dt.
03.07.23
returned for R-9 -
Refused)

(Affidavit of
service filed)

(DoF - 17-01-
2023)

Versus

Anand K. Ganesan, Swapna Seshadri,
Srishti Khindaria, Ashabari Basu
Thakur for App.1.

Hemant Sahai for Res.2, Res.2,
Nitish Gupta for Res.2,
Molshree Bhatnagar for Res.2,
Shubhi Sharma for Res.2, Res.2,
Nipun Sharma for Res.2,
Parichita Chowdhury for Res.2,
Rishabh Sehgal for Res.2,
Nimesh Jha for Res.2,
Deepak Thakur for Res.2,
Shubham Singh for Res.2,
Varnika Tyagi for Res.2, Res.2,
Kamya Sharma for Res.2,
Divyansh Kasana for Res.2,
Adarsh Kumar Bhardwaj for Res.2,
Nihal Bhardwaj for Res.2,
Drishti Rathi for Res.2,
Nishant G for Res.2,
Shri Venkatesh for Res.2,
Shryeshth Ramesh Sharma for Res.2,
Ashutosh Kumar Srivastava for Res.2,
Priya Dhankar for Res.2,
Akash Lamba for Res.2, Res.4,



Siddharth Nigotia for Res.2,
Aashwyn Singh for Res.2,
Harsh Vardhan for Res.2,
Devishi Gupta for Res.2,
Nuha Rahman for Res.2,
Vineet Kumar for Res.2,
Surbhi Kapoor for Res.2,
Kunal Veer Chopra for Res.2,
Vedant Choudhary for Res.2,
Amol Rana for Res.2,
Kanika Chugh for Res.2,
Suhael Buttan for Res.2,
Abhishek Nangia for Res.2,
Manu Tiwari for Res.2,
Mohit Mansharamani for Res.2,
Aniket Kanhaua for Res.2,
Adarsh Singh for Res.2,
Ananya Dutta for Res.2,
R Jatin Kattyar for Res.2,
Shourya Vir Das for Res.2,
Nikunj Bhatnagar for Res.2,
Tanishka Khatana for Res.2,
Punyam Bhutani for Res.2,
Nilesh Purohit for Res.2,
Harshit Dhamija for Res.2,
Shambhavi Jha for Res.2,
Harshvardhan Singh for Res.2,
Vandana Ragwani for Res.2,
Shirin Gupta for Res.2,
Shaurya Kapoor for Res.2,
Samir Malik for Res.4,
Nikita Choukse for Res.4,
Rahul Sinha for Res.4,
Ekssha Kashyap for Res.4,

8.1 APL-168/2023

(Service
complete)

Punjab State Power Corporation Limited
Appelant(s)

Versus
Central Electricity Regulatory Commission & Ors.

Respondent(s)

Poorva SaigalShubham Arya for App.1,
Pallavi Saigal for App.1,
Ravi Nair for App.1,
Reeha Singh for App.1,
Shikha Sood for App.1,
Anumeha Smiti for App.1,

Hemant Sahai for Res.2, Res.2,
Nitish Gupta for Res.2,
Molshree Bhatnagar for Res.2,
Shubhi Sharma for Res.2, Res.2,
Nipun Sharma for Res.2,
Parichita Chowdhury for Res.2,
Rishabh Sehgal for Res.2,
Nimesh Jha for Res.2,
Deepak Thakur for Res.2,
Shubham Singh for Res.2,
Varnika Tyagi for Res.2, Res.2,
Kamya Sharma for Res.2,
Divyansh Kasana for Res.2,
Adarsh Kumar Bhardwaj for Res.2,
Samprati Singh for Res.2,
Shri Venkatesh for Res.2,
Kanika Chugh for Res.2,
Nihal Bhardwaj for Res.2,
Akash Lamba for Res.2, Res.4,
Aashwyn Singh for Res.2,
Harsh Vardhan for Res.2,
Ananya Dutta for Res.2,
Vineet Kumar for Res.2,
Nikunj Bhatnagar for Res.2,
Vedant Choudhary for Res.2,
Drishti Rathi for Res.2,
Nishant G for Res.2,
Shirin Gupta for Res.2,
Shryeshth Ramesh Sharma for Res.2,
Priya Dhankar for Res.2,
Manu Tiwari for Res.2,



Mohit Mansharamani for Res.2,
Adarsh Singh for Res.2,
Nuha Rahman for Res.2,
Shourya Vir Das for Res.2,
Kunal Veer Chopra for Res.2,
Punyam Bhutani for Res.2,
Nilesh Purohit for Res.2,
Harshit Dhamija for Res.2,
Harshvardhan Singh for Res.2,
Ashutosh Kumar Srivastava for Res.2,
Abhishek Nangia for Res.2,
Siddharth Nigotia for Res.2,
Aniket Kanhaua for Res.2,
Devishi Gupta for Res.2,
R Jatin Kattyar for Res.2,
Surbhi Kapoor for Res.2,
Tanishka Khatana for Res.2,
Amol Rana for Res.2,
Shambhavi Jha for Res.2,
Vandana Ragwani for Res.2,
Samir Malik for Res.4,
Nikita Choukse for Res.4,
Rahul Sinha for Res.4,
Ekssha Kashyap for Res.4,

8.2 APL-171/2023

(Service
complete)

Uttar Haryana Bijli Vitran Nigam Ltd. & Anr.
Appelant(s)

Versus
Central Electricity Regulatory Commission & Ors.

Respondent(s)

Poorva SaigalShubham Arya for App.1,
App.2,
Pallavi Saigal for App.1, App.2,
Ravi Nair for App.1, App.2,
Shikha Sood for App.1, App.2,
Reeha Singh for App.1, App.2,
Anumeha Smiti for App.1, App.2,
Poorva Saigal for App.2,

Hemant Sahai for Res.2, Res.2,
Nitish Gupta for Res.2,
Molshree Bhatnagar for Res.2,
Shubhi Sharma for Res.2, Res.2,
Nipun Sharma for Res.2,
Parichita Chowdhury for Res.2,
Rishabh Sehgal for Res.2,
Nimesh Jha for Res.2,
Deepak Thakur for Res.2,
Shubham Singh for Res.2,
Varnika Tyagi for Res.2, Res.2,
Kamya Sharma for Res.2,
Divyansh Kasana for Res.2,
Adarsh Kumar Bhardwaj for Res.2,
Samprati Singh for Res.2,
Shri Venkatesh for Res.2,
Kanika Chugh for Res.2,
Abhishek Nangia for Res.2,
Suhael Buttan for Res.2,
Shryeshth Ramesh Sharma for Res.2,
Akash Lamba for Res.2, Res.4,
Vineet Kumar for Res.2,
Mohit Mansharamani for Res.2,
Manu Tiwari for Res.2,
Punyam Bhutani for Res.2,
Tanishka Khatana for Res.2,
Harsh Vardhan for Res.2,
Nikunj Bhatnagar for Res.2,
Ananya Dutta for Res.2,
Drishti Rathi for Res.2,
Vandana Ragwani for Res.2,
Harshit Dhamija for Res.2,
Nuha Rahman for Res.2,
Ashutosh Kumar Srivastava for Res.2,
Priya Dhankar for Res.2,
Nihal Bhardwaj for Res.2,
Siddharth Nigotia for Res.2,
Shourya Vir Das for Res.2,



Surbhi Kapoor for Res.2,
Kunal Veer Chopra for Res.2,
Vedant Choudhary for Res.2,
Aashwyn Singh for Res.2,
Aniket Kanhaua for Res.2,
Adarsh Singh for Res.2,
Devishi Gupta for Res.2,
Shambhavi Jha for Res.2,
Shirin Gupta for Res.2,
Amol Rana for Res.2,
R Jatin Kattyar for Res.2,
Harshvardhan Singh for Res.2,
Nilesh Purohit for Res.2,
Nishant G for Res.2,
Shaurya Kumar for Res.2,
Samir Malik for Res.4,
Nikita Choukse for Res.4,
Rahul Sinha for Res.4,
Ekssha Kashyap for Res.4,

8.3 APL-302/2023 Maharashtra State Electricity Distribution
Company Limited

Appelant(s)

Versus
Central Electricity Regulatory Commission & Ors.

Respondent(s)

Samir MalikNikita Choukse for App.1,
Rahul Sinha for App.1,
Akash Lamba for App.1,
Ekssha Kashyap for App.1,

Hemant Sahai for Res.2,
Nitish Gupta for Res.2,
Molshree Bhatnagar for Res.2,
Shubhi Sharma for Res.2,
Nipun Sharma for Res.2,
Parichita Chowdhury for Res.2,
Rishabh Sehgal for Res.2,
Nimesh Jha for Res.2,
Deepak Thakur for Res.2,
Shubham Singh for Res.2,
Varnika Tyagi for Res.2,
Kamya Sharma for Res.2,
Divyansh Kasana for Res.2,
Adarsh Kumar Bhardwaj for Res.2,
Samprati Singh for Res.2,

8.4 APL-339/2023

(Fresh court
notice dt.
29.08.23 returned
for R-7)

(Affidavit of
service
incomplete in r/o
R-7 - Refused)

Jaipur Vidyut Vitran Nigam Limited & Ors.
Appelant(s)

Versus
Central Electricity Regulatory Commission & Ors.

Respondent(s)

Anand K. GanesanSwapna Seshadri
for App.1, App.2, App.3,
Amal Nair for App.1, App.2, App.3,
Kritika Khanna for App.1, App.2, App.3,
Anand K. Ganesan for App.2, App.3,

Hemant Sahai for Res.2,
Nitish Gupta for Res.2,
Molshree Bhatnagar for Res.2,
Shubhi Sharma for Res.2,
Nipun Sharma for Res.2,
Parichita Chowdhury for Res.2,
Rishabh Sehgal for Res.2,
Nimesh Jha for Res.2,
Deepak Thakur for Res.2,
Shubham Singh for Res.2,
Varnika Tyagi for Res.2,
Kamya Sharma for Res.2,
Divyansh Kasana for Res.2,
Adarsh Kumar Bhardwaj for Res.2,
Samprati Singh for Res.2,
Samir Malik for Res.5,
Nikita Choukse for Res.5,
Rahul Sinha for Res.5,
Akash Lamba for Res.5,
Ekssha Kashyap for Res.5,



8.5 APL-406/2023

(Service
complete)

Tata Power Company Ltd
Appelant(s)

Versus
Central Electricity Regulatory Commission & Ors.

Respondent(s)

Hemant SahaiNitish Gupta for App.1,
Molshree Bhatnagar for App.1,
Shubhi Sharma for App.1, App.1,
Nipun Sharma for App.1,
Parichita Chowdhury for App.1,
Rishabh Sehgal for App.1,
Nimesh Jha for App.1,
Deepak Thakur for App.1,
Shubham Singh for App.1,
Varnika Tyagi for App.1, App.1,
Kamya Sharma for App.1,
Divyansh Kasana for App.1,
Adarsh Kumar Bhardwaj for App.1,
Samprati Singh for App.1,
Suhael Buttan for App.1,
Nihal Bhardwaj for App.1,
Abhishek Nangia for App.1,
Shri Venkatesh for App.1,
Shryeshth Ramesh Sharma for App.1,
Kanika Chugh for App.1,
Priya Dhankar for App.1,
Vineet Kumar for App.1,
Siddharth Nigotia for App.1,
Mohit Mansharamani for App.1,
Shourya Vir Das for App.1,
Surbhi Kapoor for App.1,
Punyam Bhutani for App.1,
Kunal Veer Chopra for App.1,
Tanishka Khatana for App.1,
Vedant Choudhary for App.1,
Harsh Vardhan for App.1,
Aashwyn Singh for App.1,
Nikunj Bhatnagar for App.1,
Aniket Kanhaua for App.1,
Ananya Dutta for App.1,
Adarsh Singh for App.1,
Drishti Rathi for App.1,
Devishi Gupta for App.1,
Shambhavi Jha for App.1,
Vandana Ragwani for App.1,
Hemant Sahai for App.1,
Ashutosh Kumar Srivastava for App.1,
Akash Lamba for App.1,
Manu Tiwari for App.1,
Shirin Gupta for App.1,
Harshit Dhamija for App.1,
Amol Rana for App.1,
Nuha Rahman for App.1,
R Jatin Kattyar for App.1,
Harshvardhan Singh for App.1,
Nilesh Purohit for App.1,
Nishant G for App.1,

Anand K. Ganesan for Res.2, Res.5,
Res.6, Res.7,
Swapna Seshadri for Res.2, Res.5,
Res.6, Res.7,
Srishti Khindaria for Res.2,
Ashabari Basu Thakur for Res.2,
Poorva Saigal for Res.3,
Shubham Arya for Res.3,
Pallavi Saigal for Res.3,
Ravi Nair for Res.3,
Shikha Sood for Res.3,
Reeha Singh for Res.3,
Anumeha Smiti for Res.3,
Samir Malik for Res.4,
Nikita Choukse for Res.4,
Rahul Sinha for Res.4,
Akash Lamba for Res.4,
Ekssha Kashyap for Res.4,
Amal Nair for Res.5, Res.6, Res.7,
Shivani Verma for Res.5, Res.6, Res.7,



Shapoorji Pallonji Energy (Gujrat) Pvt. Ltd.
Appellant(s)

Gujarat Electricity Regulatory Commission & Anr.
- Respondent(s)

Madhya Pradesh Power Management Company
Limited

Appellant(s)

Uttar Pradesh Electricity Regulatory Commission
& Ors.

- Respondent(s)

Paritosh Bisen for Res.5, Res.6, Res.7,

9. APL-512/2023

(Service
complete)

(DoF - 03-04-
2023)

Versus

Vishrov Mukerjee, Janmali Gopal Rao
Manikala, Yashaswi Kant, Girik Bhalla,
Pratyush Singh, Raghav Malhotra,
Damodar Solanki, Priyanka Vyas,
Anamika Rana, Juhi Senguttuvan for
App.1.

Ranjitha Ramachandran for Res.2,
Anand K. Ganesan for Res.2,
Swapna Seshadri for Res.2,
Srishti Khindaria for Res.2,
Kriti Soni for Res.2,
Ashabari Basu Thakur for Res.2,

10. APL-513/2023

&

IA-672/2023
(For interim relief)

(Service
complete)

(DoF - 05-04-
2023)

Versus

Aditya Singh, for App.1

Amit Kapur for Res.2,
Akshat Jain for Res.2,
Akanksha Tanvi for Res.2,
Shefali Tripathi for Res.2,
Aditya Dubey for Res.2,
Avdesh Mandloi for Res.2,
Sagnik Maitra for Res.2,
Shikhar Verma for Res.2,

Sd/
Deputy Registrar

APTEL


